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IN THE HIGH COURT OF ORISSA: CUTTACK e )
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W.P.(C) NO.14706 OF 2022 (( Tl o

GITA ROUT ... Petitioner
-VERSUS-

STATE OF ODISHA & OTHERS
Opp. Parties

AFFIDAVIT FILED BY ADDITIONAL S.P.,
MEMBER, JOINT TASK FORCE IN
COMPLIANCE OF ORDER DATED

20.10.2022

\

I, Sri Jatindra Kumar Pand f aged about 56
years, S/o Purusottam Panda, yge- Baligohiri,
P.S.- Nilagiri, District- Balasore working as
Additional S.P. and Member, Joint Task Force O/o
Principal Chief Conservator of Forests (Wildlife) &
Chief Wildlife Warden, Odisha, Bhubaneswar do
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hereby solemnly affirm and state as under:

1. That the aforementioned Writ Petition was listed for
hearing before this Hon’ble Court on'20:10.2022. In h '
Paragraph —2 and 3 of the order the Court has been

pleased to direct as follows:
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“2.Mr. Debakanta Mohanty, learned AGA
has  placed  before the Court a
communication regarding the current status
of the criminal cases. It is not clear that
what exact progress has been made in terms
of arresting the accused in those cases and
the further development in those cases

where arrests have been made.”

"“3.4n gffidavit on the above aspects be filed
by Mr. Jatindra Kumar Panda, Additional
S.P., who is part of the JTF, before the next
date. The members of the JTF are requested
to remain present virtually on the next date

to answer the queries of the Court.

2. That with regards to the directions at Para 2 of the
aforementioned order, the present status of details
of poaching (intentional killing of elephants using
weapons) cases of last five years (earlier annexed as
Annexure A/2) is submitted herewith in a tabular

statement and annexed hereto and marked as

Annexure D,['L/

3. That with regards to the further direction at Para 2
of the aforementioned order, the present status of

recent cases of elephant death using weapons and
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electrocution on or after 25-08-2022 is submitted

herewith in a tabular statement and annexed hereto

and marked as Annexur@_/ﬂ__ e

4. That the Opposite Parties craves leave of this
Hon’ble Court to make further submissions and file
further affidavits, in the interest of justice and

effective adjudication by this Hon’ble Court.

5. That the facts stated above are true to the best of my

knowledge, belief and based on available records.

Identified by:

Tk dea
CA@AU ¥ lshictt, Sovey yONENT %ﬁcu S- P
I~
AC Asst. A.G’s Office u,/ CW )

Place:; Cuttack

Date: |G€Mi v

Certified that Cartridge papers are not available

o

ADDL STANDING COUNSEL

The above named deponenté \&%‘3\"\-‘3\9\?

Solomnly affirm on....
being ‘den :fled
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Annexure_-;%/ 1
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i R :
Illegal Poaching of elephants in last 5 years
Date of
submission of
sanctioned
Prosecution
Report[Form VII | Name of
SL Date Division Place of Case No List of suspected List of persons vide Rule 11, The | -the Court Status of | Coavictio
No. Detection o persons arrested Orissa Forest where Trial nif any
{Dectection, pending '
Enquiry and .
- Disposat of Forest
Offence) Rules,
1980] to Court —
L 1. Gopabandhu ' \
i Mahallik @ Babuli | 1. Gopabandhu
: Mahallik, S/o Late | Mahallik @ Babuli
! UD Case no. | Hadibandhu, At- Mabhallik, S/o Late :
In Haladiascni 31B of 2017- | Durgaprasad, PS- | Hadibandhu, At- I
RF, Compt 18 converted | Kunpur, Dist- Durgaprasad, PS-
No.8, to OR no. Cuttack Kanpur, Dist- IMEC Not
'bo120-02-2018] Athagath Maniabandha 79B of 2019- | 2. Dharmaraj Naik | Cuttack 17.08.2022 B :
. . adamba commenced
Section of 20 S/o Debraj, At-
Karada Beat of | /2(b)cc Jemadeipur, PS- (Dharmaraj Naik
Baramba Range | No.01/2020 | Badamba, Dist- arrested on
Cutrack 4.7.2022 in OR
3. Bharata Case 15B of 2022-
4. Matia Swain 23)
5. Nazir
. 1. Dhania Behera,
. S/o Sudam, At-
S&ﬁ‘;ﬁa | Satagochhia, PS-
In Nagatota RF, converted to Badamba, Dist- Dhania Behera, S/o
Compt No.03, OR No.146B Cuttack Sudam, At- IMFC Not
2 |26-02-2018 | Athagarh | Gopapur of 2017’_1 3 2, Ismile Khan, S/o | Satagochhia, PS- 17.08.2022 Ba dami:a commenced
Scction, Gafar Badamba, Dist-
Badamba Range 3. Nagir Khan, S/o | Cuttack
ggt)](l:g No. | Gafar bof.h_ of
Kotpalla village,
PS- Badamba,
' 1|Page
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- Date of Ay
submission of e
sanctioned
A Prosccution
y Report [Form VII | Name of
SL Date Division Place.of Case No. List of suspected List of persons vide 'Ruli; ‘l 1, The | the Court Sl’ﬂtl.ls of Co!wictio
Ne. Detection persons arrested Orissa Forest where Trial nif any
(Detection, pending
Enquify and
Disposzl of Forest
Offence) Rules,
1980] to Court
Dist- Cuttack
4. Matia Swain .
Staying at
) Khairapanga, PS-
Badamba, Dist-
Cuttack
Chotanali
village forest
near Asanbahalj
village of
Mahabirod
Range (A UD case-
3 02-10-2018 | Dhenkanal | female clephant | No.6M of
found dead with | 2018-19
shot gun.
injuries. It came ' V2
from W
neighbouring _c
division)
Inside a 1. Prasanna . Prasanna
- vegetable field | b \o. 804 | Dehury, /o Budhi Dehury, S/o Budhi
of Rajnagar £2018-19 2. Debaraj Dehury, 2. Debaraj Deh ,
4 o village, ° $/0 Sauda both of | £, P¢0ara) Dehury, -, SDIM, Not
-12-2018 | Athgarh . ! . S/o Sauda both of | 04.08.2022
Rajnagar Beat, Rajnagar village, . . X Athgarh commenced
Rainapar 2(b)CC No. PS- Athgarh. Dist. Rajnagar village,
S Jnag 10/2018 garl, PS- Athgarh, Dist- .
ection of Cuttack Cuttack !
Athgarh Range ~
In the backyard | OR No.233 1.Dukhabandhu 1.Dukhabandhu ' Civil
of Babuli of 2019-20 Sahu, S/o Harihar | Sahu, S/o Harihar Judge-cum- | Prosecution
> |P612:2009 Deogarh | & R o6 2(b)CCNo. | Sahu, At- Sahu, At 26.02.2020 IMFC, stage
- village 50/2019 Laxmipur, PS- Laxmipur, PS- Reama]

i
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Y " Dateof
. submission of .
sanctioned 1{}
Prosecution
Report [Form VII | Name of
SL e Place of List of suspected List of persons vide Rule 11, The | the Court Status of Caor
No. Date Division Detection Case No. persons arre[s,tcd Orissa Forest where Trial ni
(Detection, pending
Enquiry and
Disposal of Forest
‘Offence) Rules,
! 1980] to Court
Laxmipur of Kundheigola, Dist- Kundheigola, Dist-
Reamal Range Deogarh Deogarh "
Ichhapal village
under
Basiapada-
Birsinghgarh
RF of
Basiapada
scction of Sadar | UD case
6  [04-03-2020 | Sambaipur Range (tusker No.25 of Nil Nil -
found dead and | 2019-20
found to be shot
by country
made gun.
Tusks were
intact)
UD Case no.
Inside 9MP of LArjun Kanhar . .
) Mundeswar RF, | 2020-21 2.Durman Bagha .
Gandapaju Beat, | converted to | 3.Aruna Kanhar ;.gqurﬁam;}:a SDIM Prosecution
7 ]22-06-2020| Boudh Talagaon OR No. 113 | 4.Sadananda Guru 3' Aruna Kanhar 27.07.2022 Cha.ric,hak stage
Section, MP 0f2020- | 5.Purnachandra 4 Sadananda Guru g
Madhapur 21 Jani ’
Range 2(b)CCNo. | 6.Duryadhan Jani
16/2020
ST Lorcles Eeempes. 74?44@44 :
3|Pp

(Hetell $P 2 member. TTF)
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At

¢ " Date of
R+ :‘\.‘ submission of
' .\l "sanctioned
Prosecation
! : Report [FForm VII | Name of
? SL Date Division Place of Case No List of suspected List of persons vide Rule 11, The  the Court Statusof | Con
i No. Detection ) persons arrested Orissa Forest where Trial nif
it {Detection, pending
i Enquiry and
i ! Disposal of Forest
. . l . Offence) Rules,
-3 _ 1930] to Court
] 1.Gopabandhu '
' Mabhallik, Sto .
i Hadibandhu
UD Case no. | Mabhallik, At~
42H of 2020- | Durgaprasad, PS- ;
Kandhara RF, . '
8 . |10-02-2021 | Dhenkanal | Compt No.4 of | 2! converted  Kanpur, Dist- ] 01.08.2022 SDIM, Not
Hindol Range to OR Cuttack, . Hindol commenced
No.99H of 2.1zral Khan, S/o
2020-21 Abdul Khan, At-
Kotapala, PS-
Badamba, Dist-
Cuttack
Seizure of tusk
in Organe- sado
road of Kansar 1. Pabitra Majhi, 1. Pabitra Majhi,
Scction in OR No.37 of | age 41, agc 41,
deogarh © | 2021-220f | 2. Manful Majhi, 2. Manful Majhi, Civil
Division. Deogarh age-32, S/o Siba age-32, S/o Siba Judge-cum- | Prosecution
9 (280820211 Deogarh | ) s found | Division Majhi, At-Bhutel, | Majhi, Ai-Bhutel, | S0-11-202! IMFC, | stage
inside 2(b)CC No. | PO-Kansar, PS- PO-Kansar, PS- - Reamal
! Ushakothi RF, | 13/2021 Reamal, Dist- Reamal, Dist-
Compt No.46 of Deogarh Deogarh
Badrama ' :
Wildlife Range
Iniside UD Case no 1.Bighne Kanh_ar.
Cmakhole RE, 1 15 of 202 | 2Sudarsan Majhi | ) b yongy | Case under
-8, Beat- 23 converted 3.Kf1ma Pradh_an 2 Sudarsan Majhi investigation by SDIM Under
10 |24-05-2022 | Boudh Jamukhol, OR 4.Nilakara Naik 3'K Prach Asst. Conservator B dh, investigatio
Section- to 5. Jibar ~arha raghan of Forests, Boudh ou n
. No.91B of 4.Nilakara Natk e
) Baghiapada, 2023.23 6. Tengunu both of Division
Boudh Range vill. Maniapaju :
) T RA g WW ale
(Al ¢p X member TTF)
|
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Date of 1
submission of N
sanctioned
Prosecution
Report [Form VII | Name of
SL .. Place of List of suspected List of persons vide Rule 11, The | the Court Status of Convictio
Date Division . Case No. . . .
No, Detection persons arrested Orissa Forest where Trial nif any
(Detection, pending
Enquiry and
Disposal of Forest
Offence) Rules,
1980] to Court
2(b)CC 7. Hero of
14/2022 Bhurkipada
8. Halu of
Jamukhol
9. Jibar Khan
10. Maiuddin Khan
bath of Kantapalli,
Boudh District
11. Dhanija Behera
of Satagachhia
12. Babili Mahalik
of Durgaprasad
13. Akula Behera
of Jenapal Ti:;
14. Santosh Behera
of Mahatabandha -G'Q
all of District
Cuttack b
Inside UD Case No. N
Bankamundi RF 2B of 2022-
Compartment 23 1.Dillip Luhar LDillip Luhar Case under
converted . L
No. §, to OR No 2.Jagannath Patra 2.Jagannath Patra investigation by SDIM Prosecution
11 |25-05-2022| Boudh Beredabari ) 3.Bibekananda 3.Bibekananda Asst. Conservator ?
Beat, 124B of Seth Seth of Forests, Boudh Boudh stage
’, 2022-23 . . . . .
Baghiapada 5 4. Judhisthir Bhoi | 4. Judhisthir Bhoi | Division
, (b)CC 15/ .
section, Boudh 2022

Ran ge
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[ Date of
submission of »
salnctioncd
Prosecution
Report [Form VII | Name of
SL Date Division Place of Case No List of suspected List of persons vide I,{:ule 11, The | the Court Status of Conr
No. Detection ) persons arrested Orissa Forest where Trial nif
(Detection, pending
Enduiry and
Disposal of Forest
' Offence) Rules,
1980] to Court
1.Prakash Das@
Prakash Baba, S/o -
Late-Ranjan, At~
Atanda,
2.Kalia Behera, S/o '
Bhagaban, At- 1. Suryamani
Hatarapada :
3.Ranjan Naik, At- Nay ak, S/o Late
Bansidhar, At-
Chatarapada
ramachandrapur.
4.Satyaban Natha,
2.Gangadhar
S/o Sweta, At- '
Nayak, S/o Late
Chatarapada
UD Case No. . Bula, At- =
5.Kuna Naik, S/o .
Inside Su2ss | Bandhia At * Dibacer Sah 01.10.2
‘ Kaliapada PF of converted 1o Chatarapada S} lBh ba 02’ S bl '.2022 .
12 14062022 Athagarh | Jayapur Section, | oo\ 6.Tuku Naik, S/o © Bhagaban, At- | Submitted to Prosecution
- . 0.2NW Anantaprasad IMEC, stage
Narsinghpur of 2022.23 Chema At- 4 Jalandhar N Narsi
West range - Chatarapada All Jalandhar Nayak, } Narsinghpur
2(b)CC PS-Narsinghpur S/o Late
. -| No.02/2022 . EWPUL | Ghanashyam, At- .
Dist-Cuttack
. Annantaprasad,
7. Suryamani s Budhi R
Nayak, S/o Late ~buchiman Rout, b
Bansidhar, At- S/o Mangul, At- !
’ Kathakhuntu, All
ramachandrapur. .
PS-Narsinghpur, |
8.Gangadhar Dist-Cuttack ,
Nayak, S/o Late utlac
Bula, At-
Nauabhuin I
9.Dibakar Sahoo, :
S/o Bhagaban, At- ¢
| Anantaprasad f

7&\24%\5//&4" W%ma% 611
(Aol ¢ ord momber TTF)D
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! Date of
. I submission of -
! sanctioned .
Prosecation —
Report [Form VII | Name of
SL S Place of List of suspected List of persons vide Rule 11, The | the Court Statusof | Co
Date Division . Case No. ) . . .
No. Detection persons arrested Orissa Forest where Trial ni
' (Detection, pending
{ Enquiry and
Disposal of Forest
‘ ,Offencc) Rules,
1980] to Court
10.Jalandhar
Nayak, S/o Late w
Ghanashyam, At-
Annantaprasad,
11.Budhiman Rouy,
S/o Mangul, At-
Kathakhuntu, All .
PS-Narsinghpur,
Dist-Cuttack
1.Rajib Hembram, .
age 35, S/o :
Ramsingh village |
Cue e
village Pond of . investigation by
Badsahir 23 converted | Kulundi, PS- Asst. Conscrvator SDIM
13 121-06-2022 | Sambalpur Secti to OR No.20 | Jamankira, 1. Rajib Hembram - ’
cction, of Forcsts, Sambalpur
. of 2022-23 2.Lalu Hara, Age g
Padiabahal . Sambalpur
Range 2(b)CCNo. | 50, village- Division
06/2022 Sitlenpali, PO- !
' Jhankarpali, PS- )
Jujumura,Dist-
Sambalpur

1

Teterda W%Wﬁ
(Addl 8P ard membert TTF)
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e Date of & -
R ' submission of ik
£h i~ sanctioned
g" . Prosecution
' [ churlL [Form VI1 | Name of
{3 SL Dat Division Place of Case No List of suspected List of persons vide Rule 11, The | the Court Status of Con
i No. ate ! Detection ’ ) persons arrested Orissa Forest where Trial ni
a9 (Detection, pending
e Enquiry and
i Disposal of Forest
;» , : Offence) Rules,
il 198¢] to Court
:. 1. 8ri Jubaraj -
I' ! Digal, age-53, S/o 1. Sri Jubaraj
il Angad. Digal, age-53, S/o
2. Sri Runaa Digal, An at,i i
B! age-35, S/o sac. )
o . 2. Sri Runaa Digal,
g Darapangia RF, Sudarsan Case under
£, OR . age-35, S/o ) ST
E Compt No.10, 3.8ri Deepak investigation by
ST o No.150M of . Sudarsan, ) SDIM,
i Ghumsur Gunduribadi Digal, age-32, . Asst. Conscrvator .
B 14 107-07-2022 . 2022-23 . 3.5ri Deepak , Bhanjanaga
H (North) Beat/Mujagada 4. Sri Pradeep . of Forests,
il v . 2(b)CC No. . Digal, age-32, S/o r
i, Scction/Mujaga 09/2022 Digal, both S/o Jubarai Ghumsur (North)
't da Range Jubaraj all are At- Y- Division
i all are of At-
i Belatun,
! Belatun, PS-
: 5.Basanta Gouda Bhanjanagar. Dist.
; of Dhipasahi all of Gani ;m £an, '
i PS-Bhanjanagar, J
i Dist-Ganjam
i : _
\ 7 a)éum W}ZW
(-A—»{eu EP 2 pembere FTE)D
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Date & Division wise wild elephant death for the year 2022-23 (from 25.08.2022 to till date)
[ If atrasted Action If any
made and i released on Progress of the| taken by tho
Name of Date of No., of suspocted In the (Name and address of| forwarded to Investigation Encrgy
2L M| Divislon Case No. Detection Age Sex Cause of death | Placo of detection case the person arrosted | count .'with date barLI:I::::ad and present | department (in
and name of status caso of
tho Court electrocution)
i
/ Matter is
. 3ncs accused intimated to
1. Jitendra Behera, SO0 ! are on CEQ, TPNODL
UD case No 5K Krushi Viigyan (Electrica, TPNODL, articiatory bail for necessary
of 2022 25 Kendra Campus, Keenjhar. 2,Sanak Barik, N vide ABLAPL disciplinary
; N o Judia, Keonjhar, Section Engineer, No.10816/202 | Caseisunder | action against
%4+ |Keonjhar mg;::i%:? ::R 25-08-2022 30 Female Electrocution Beat/Section- TPNQOL, Keonjhar - ! 20n investigation 1.5 Jitendra
2022-23 Keonjhar Town, 3.Ashok Kumar Nayak, dt.72.02.2022 Behera, SDO.
Range-Keonjhar Lineman-A-Grade, of Hen'ble 2.51i Sanak
- Keonjhar High Court of * | Bari, JE, 3,51
Odisha Ashik Kumar
' ! Nayak, Line man
: Matter is
i 3nos accused Intimated to
1. Jitendra Behera, S0O , ara’'on CEQ, TPNODL
UD case No.5 Krushi Viigyan (Electrica, TPNODL, anticiatory bail for necessary
of 2022 2'3 K Kendra Campus, Keonjhar. 2.Sanak Barik, ; vide ABLAPL disciplinary
h N Judia, Keonjhar, Section Engineer, . | No.10816/202 | Case isunder | action against
A Keonjhar mg;z;te‘:‘::}::gl? 25-08-2022 30 Female Electrocution Beat/Section- TPNCDL, Kecnjhar " K 2on investigation 1,84 Jitendra
2022-23 Keonjhar Town, 3.Ashok Kumar Nayak, ) dt.12.09.2022 Behera, SDO,
Range-Keonjhar Lineman-A-Grade, of Hon'ble 2.5rf Sanak
Keonjhar High Coutl of Barik, JE, 3.5r
Odisha Ashik Kumar
‘5 Mayak, Line man
hinside Jagannathpur |1, Goutam Sahoo, Dinabanrdhu Dehury, .
1P5 of 2022-23 2510 Village, Beat- 2.Drulabha Chandra age 27, Slo Late Lait, Released on Under
3. |Satkosla WL 2(b)ce 26-08-2022 20 Male Electrocution Jagannathpur-A, Sahu. 3.Kalla Sumanta, [Vil-dagannathpur, PS- | SDJM, Aagul bail investication
Na.20/2022 Seclion/Range- 4.Narottam Jani Purunakote, Dist- &
Pampasar, 5.Dinabandhu Dehury Angul
1.Punia Behera, Sfo '
Dasarathi Naik, At- .
near village Ghagaramunda, PS- ‘ de Em‘: has
OR No.13M of Khairamunda inside Parjang, Dist- * bo':é;( od 6
y : . Ghagaramunda K.F, Dhenkanal 2.Jaga 28.08.2022 Released on | Case is upder .
4. [Dhenkanal ggi‘i%z:z%g 28-08-2022 40 Female & tion Beat-Ghaganmunda, 7 Berua, S/o-Rabi JMFC, Parjang bail Investigation aujg:;ﬂ;hr:on
: Section-Dadaraghat, Bberua, At- ‘, vide SDEPNo 08
Range-Mahabirod Khairamunda, PS- dtzﬂ P 202'2
Parjang, Dist- .28.08,
) Dhenkanal

,\7’@2’52/10//%

W Sorcta
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E 14 arreﬂled Action if any
mada, And if reloased on Progress of the| taken by the
Namne of Date of Ho. of suspected in the {Name and address of forwardzad to " investigatian Energy
Division Case No. Dctection Age Sex Cause ot death | Place of detection case the person arrested | court with date har':I:::';M and present | department {in
H and name of status case of
’\ the Céurt electrocutlon)
o Babhadnaria VF,
500 mirs distance 1 Sushant Prackan, o b
OR Case 18H of 15-20 . from Kai RF, Beat- S/o Pabitra Pradhan, o Case is under
§, Dhenkanal 2022-23 03-05-2022 years Female E tion Sarasingh, Section- 3 Al-Panchupada, PS- Dhse 2;2%1 - investigation
Khajuriakata, Range Rascl, Dist-Dhenkanal
Hindol
OR Case ' Crop field in Tileimal 1&{:13 3333335 %m: f I
20to village, Beat-Sarda, b S0JM, Kuchinda| Not released Under
&. Bamra WL Ng.gzzngaof 06-10-2022 25 Male Electrocution Section-Bhutel, 3 of ggz;:n"l‘"l{;in;)all;:& 17.10,2022 on bail investigation .
) Range-Badrama WL . v
. Sambalpur
. Crop field In Tileimal !
OR Case ]
3510 " village, Beat-Sarda, . ' Under
3, Bamra WL N;g;za_zDsof 06-10-2022 40 Female Electrocution Section-Bhutel, do do do . do Investigation do
Range-Badrama WL
1.Ramesh Chandra X
Natia, S/o Kanhu !
Charan Natia, At- .
Rankia, PS-K Nagar, '
ist )
OR Case Vairpur RF, Beat- 2 Eﬂ?nz?shggkk:ngio '
No.28B of 2022- 20to H Ranikia, Section- Py 14.10,2022 Not rejeased Under
¥+ Ohenkanal 23/ 2(b}jcc 14-10-2022 25 Male El on Jirala, Range- 7 M‘."h' Patra, At- JMFC, Bhuban ©on bail investigation
No.07/2022 Bhubana Rankia, PS-K. Nagar, '
b Dist-Dhenkanal,
4 3.Majhi Patra, Sfo .
Late Gundicha, At-
Rankla, PS-K.Nagar,
Dist-Dhenkana
Mundapada village
- UD Case EarB Mu:'ldapada Und
. , Beat- o . nder )
4, uhamallick NO.MNZ'I ;f 20224 15-10-2022 a5 Male Electrocution Ghodagadi, Section- 4 - s investigation
Kiakata, Range-
Madhapur
Aruna Pradhan, Sfo
Village Kodalapall, '
OR Case No. 8T Mana Pradhan, At- | SDJM, Ranpur
i+ thordna o 202223/ | 24102022 | 20 | M [ gy ooy oachhapatra, 1 Kodalapall, PO-Pati, | 2(bjoc 14/ 2022 | Net released v -
2(bjce 142022 Ranfe T’ PS-Chandpur-Dist. | dt.27.10.2022 9
ge-lang Nayagarh |
” '

(W&p ¢ maombew TTE )
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if arrelited Action if any
madaland If released on Progress of the| taken by the
Name of Date of No. of suspected in the (Name and address of] forwarded to i investigation Energy
. . Pt 1
Divislon Case No Detoction Age Sex Cause of death ace of detection case the person arrosted | court with date baalldata of and present | department (in.
and nafo of felease status case of
tho Court eloctrocution)
East Baruni RF, Dwaru Sandha, age
OR Case g:::a?pﬁ:)afl:g?r 24. /0 Siba Santha, {opy 1 sk | Not refeased Under
No.73M of 20224 28-10-2022 30 Female Electrocution Beal'Section. 3 Vill-Shantipur, PO- at03.11lz022 on ball investigation
23 . Tusar, PS-Kiakata, |
Kiakata, Renge- Dist-Anqul
Madhapur au

Tatindra

MM
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